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Title: Papers laid on the Table of the House by Ministers/members.

THE MINISTER OF STATE IN THE MINISTRY OF DEFENCE (SHRI M.M. PALLAM RAJU): On behalf of Shri A.K. Antony, I beg
to lay on the Table--

(1) A copy of the Detailed Demands for Grants (Hindi and English versions) of the Ministry of Defence, for the year 2010-
2011.

(Placed in Library, See No. LT − 1972/15/10)

(2) A copy of the Defence Services Estimates (Hindi and English versions) for the year 2010-2011.

(Placed in Library, See No. LT − 1973/15/10)

THE MINISTER OF RURAL DEVELOPMENT AND MINISTER OF PANCHAYATI RAJ (DR. C.P. JOSHI):  I beg to lay on the
Table:-

(1) A copy of the Detailed Demands for Grants (Hindi and English versions) of the Ministry of Panchayati Raj, for the year
2010-2011.

(Placed in Library, See No. LT − 1974/15/10)

 

(2)  A copy of the Detailed Demands for Grants (Hindi and English versions) of the Ministry of Rural Development, for the
year 2010-2011.

(Placed in Library, See No. LT − 1975/15/10)

 

(3) A copy of the Outcome Budget (Hindi and English versions) of the Department of Rural Development, Ministry of Rural
Development, for the year 2010-2011.

(Placed in Library, See No. LT − 1976/15/10)

 

 

 

THE MINISTER OF SHIPPING (SHRI G.K. VASAN): I beg to lay on the Table:-

(1)  A copy of the Detailed Demands for Grants (Hindi and English versions) of the Ministry of Shipping, for the year 2010-
2011.

(Placed in Library, See No. LT − 1977/15/10)

 

(2) A copy of the Outcome Budget (Hindi and English versions) of the Ministry of Shipping, for the year 2010-2011.

(Placed in Library, See No. LT − 1978/15/10)

 

(3) A copy of the Annual Accounts (Hindi and English versions) of the Kolkata Port Trust, Kolkata, for the year 2008-2009,
together with Audit Report thereon.

(Placed in Library, See No. LT − 1979/15/10)

 

(4) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (3) above.



(5) A copy of the Notification No. G.S.R. 85(E) published in Gazette of India dated the 19th February, 2010, containing
Corrigendum to the Notification No. G.S.R.428(E) (in Hindi version only) issued Section 124 of the Major Port Trusts
Act, 1963.

(Placed in Library, See No. LT − 1980/15/10)

 

(6)  A copy of Memorandum of Understanding (Hindi and English versions) between the Ennore Port Limited and the
Department of Shipping, Ministry of Shipping, Road Transport & Highway for the year 2009-2010.

(Placed in Library, See No. LT − 1981/15/10)

 

 

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND INDUSTRY (SHRI JYOTIRADITYA M. SCINDIA): I beg to
lay on the Table:-

(1)  A copy of the Detailed Demands for Grants (Hindi and English versions) of the Ministry of Commerce and Industry, for
the year 2010-2011.

(Placed in Library, See No. LT − 1982/15/10)

 

(2) A copy of the Outcome Budget (Hindi and English versions) of the Department of Commerce, Ministry of Commerce and
Industry, for the year 2010-2011.

(Placed in Library, See No. LT − 1983/15/10)

 

(3) (i) A copy of the Annual Report (Hindi and English versions) of the Indian Rubber Manufacturers Research Association,
Thane, for the year 2008-2009, alongwith Audited Accounts.

(ii) Statement regarding Review (Hindi and English versions) by the Government of the working of the Indian Rubber
Manufacturers Research Association, Thane, for the year 2008-2009.

(4) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (3) above.

(Placed in Library, See No. LT − 1984/15/10)

(5) (i) A copy of the Annual Report (Hindi and English versions) of the Project Exports Promotion Council of India, New
Delhi, for the year 2008-2009, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Project Exports Promotion
Council of India, New Delhi, for the year 2008-2009.

(6) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (5) above.

(Placed in Library, See No. LT − 1985/15/10)

 

(7) (i) A copy of the Annual Report (Hindi and English versions) of the CAPEXIL, Kolkata, for the year 2008-2009,
alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the CAPEXIL, Kolkata, for the
year 2008-2009.

(8) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (7) above.

(Placed in Library, See No. LT − 1986/15/10)



 

(9) (i) A copy of the Annual Report (Hindi and English versions) of the CHEMEXCIL, Kolkata, for the year 2008-2009,
alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the CHEMEXCIL, Kolkata, for
the year 2008-2009.

(10) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (9) above.

(Placed in Library, See No. LT − 1987/15/10)

THE MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS AND INFORMATION TECHNOLOGY (SHRI GURUDAS
KAMAT): I beg to lay on the Table:-

(1) A copy of the Detailed Demands for Grants (Hindi and English versions) of the Department of Posts, for the year 2010-
2011.

(Placed in Library, See No. LT − 1988/15/10)

 

(2) A copy of the Outcome Budget (Hindi and English versions) of the Department of Posts, Ministry of Communications
and Information Technology, for the year 2010-2011.

(Placed in Library, See No. LT − 1989/15/10)

 

(3) A copy of the Detailed Demands for Grants (Hindi and English versions) of the Department of Telecommunications,
Ministry of Communications and Information Technology, for the year 2010-2011.

(Placed in Library, See No. LT − 1990/15/10)

 

(4) A copy of the Outcome Budget (Hindi and English versions) of the Department of Telecommunications, Ministry of
Communications and Information Technology, for the year 2010-2011.

(Placed in Library, See No. LT − 1991/15/10)

 

(5) A copy each of the following papers (Hindi and English versions) under sub-section (1) of section 619A of the
Companies Act, 1956:-

(i) Review by the Government of the working of the Bharat Sanchar Nigam Limited, New Delhi, for the year 2008-
2009.

(ii) Annual Report of the Bharat Sanchar Nigam Limited, New Delhi, for the year 2008-2009, alongwith Audited
Accounts and comments of the Comptroller and Auditor General thereon.

(6) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (5) above.

(Placed in Library, See No. LT − 1992/15/10)

THE MINISTER OF STATE IN THE MINISTRY OF LABOUR AND EMPLOYMENT (SHRI HARISH RAWAT): I beg to lay on the
Table:-

(1) (i) A copy of the Annual Report (Hindi and English versions) of the Employees' State Insurance Corporation, New
Delhi, for the year 2008-2009.

(ii) A copy of the Annual Accounts (Hindi and English versions) of the Employees' State Insurance Corporation, New Delhi,
for the year 2008-2009, together with Audit Report thereon.



(iii) A copy of the Review (Hindi and English versions) by the Government of the working of the Employees' State
Insurance Corporation, New Delhi, for the year 2008-2009.

(2)  Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1) above.

(Placed in Library, See No. LT − 1993/15/10)

THE MINISTER OF RURAL DEVELOPMENT AND MINISTER OF PANCHAYATI RAJ (DR. C.P. JOSHI):  On behalf of Shri Sisir
Kumar Adhikari, I beg to lay on the Table:-

(1) (i) A copy of the Annual Report (Hindi and English versions) of the National Institute of Rural Development,
Hyderabad, for the year 2008-2009.

(ii) A copy of the Annual Accounts (Hindi and English versions) of the National Institute of Rural Development, Hyderabad,
for the year 2008-2009, together with Audit Report thereon.

(iii) A copy of the Review (Hindi and English versions) by the Government of the working of the National Institute of Rural
Development, Hyderabad, for the year 2008-2009.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1) above.

(Placed in Library, See No. LT − 1994/15/10)

 

THE MINISTER OF SHIPPING (SHRI G.K. VASAN): On behalf of Shri Mukul Roy, I beg to lay on the Table a copy each of
the following papers (Hindi and English versions) under sub-section (1) of section 619A of the Companies Act, 1956:-

(1) Review by the Government of the working of the Hindustan Shipyard Limited, Visakhapatnam, for the year 2008-2009.

(2) Annual Report of the Hindustan Shipyard Limited, Visakhapatnam, for the year 2008-2009, alongwith Audited
Accounts and comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT − 1995/15/10)

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND EMPOWERMENT (SHRI D. NAPOLEON): I beg to lay
on the Table:-

(1) (i) A copy of the Annual Report (Hindi and English versions) of the National Trust for the Welfare of persons with
Autism, Cerebral Palsy, Mental Retardation and Multiple Disabilities, New Delhi, for the year 2008-2009, alongwith
Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Council for Advancement of
People's Action and Rural Technology, New Delhi, for the year 2008-2009.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1) above.

(Placed in Library, See No. LT − 1996/15/10)

 

(3) (i) A copy of the Annual Report (Hindi and English versions) of the National Institute of Social Defence, New Delhi, for
the year 2005-2006, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the National Institute of Social
Defence, New Delhi, for the year 2005-2006.

(4) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (3) above.

(Placed in Library, See No. LT − 1997/15/10)

 

(5) (i) A copy of the Annual Report (Hindi and English versions) of the National Institute of Social Defence, New Delhi, for
the year 2006-2007, alongwith Audited Accounts.



(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the National Institute of Social
Defence, New Delhi, for the year 2006-2007.

(6) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (5) above.

(Placed in Library, See No. LT − 1998/15/10)

 

(7) A copy of the Outcome Budget (Hindi and English versions) of the Ministry of Social Justice and Empowerment, for the
year 2010-2011.

(Placed in Library, See No. LT − 1999/15/10)

 

(8) (i) A copy of the Annual Report (Hindi and English versions) of the Rehabilitation Council of India, New Delhi, for the
year 2008-2009, alongwith Audited Accounts.

(ii)          A copy of the Review (Hindi and English versions) by the Government of the working of the Rehabilitation
Council of India, New Delhi, for the year 2008-2009.

 

 

(9) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (8) above.

(Placed in Library, See No. LT − 2000/15/10)

THE MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS AND INFORMATION TECHNOLOGY (SHRI SACHIN
PILOT): I beg to lay on the Table a copy of the Outcome Budget (Hindi and English versions) of the Department of
Information Technology, Ministry of Communication and Information Technology, for the year 2010-2011.

(Placed in Library, See No. LT − 2001/15/10)

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT (SHRI PRADEEP JAIN): I beg to lay on the Table:-

(1) (i) A copy of the Annual Report (Hindi and English versions) of the Council for Advancement of People's Action and
Rural Technology, New Delhi, for the year 2007-2008, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Council for Advancement of
People's Action and Rural Technology, New Delhi, for the year 2007-2008.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1) above.

(Placed in Library, See No. LT − 2002/15/10)

 

(3) (i) A copy of the Annual Report (Hindi and English versions) of the Council for Advancement of People's Action and
Rural Technology, New Delhi, for the year 2008-2009, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Council for Advancement of
People's Action and Rural Technology, New Delhi, for the year 2008-2009.

(4) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (3) above.

(Placed in Library, See No. LT − 2003/15/10)

_______

 


